AUGUST 9, 1972

139 Written Answers

3 ffffered

uantum of losses suftficre®

r(Ft) dtgﬁng ?he Jast three years, year
?v)isel and the reasons therefor?

HE DEPUT I b
MITNISTRY OF INDUSTRI ESESV\:\R
LOPMENT (Sh The provisimml

PRASAD): (a) 10 (&), 5717 Tindicate

e cm‘ [}
ac;‘r}‘;‘t?ttso{f ol;sihss )inkhs. The campany §
" .

ear 1971-72 arc€
nts for the yeal { A8
33??:[“1;: under audit bY their auditors

The losses during the years 1969-70
and 1970-71 for given below :
1969-70

-{Rs. in lakhs)

Net loss after all 1000 611

adjustments
(figures rounded up)

1970-71

.

The chief reasons for the losses are
given below :

(1) In view of the capital in.tensive
nature and the long gestation pe-
riod called for in the case of
Heavy Electrical Industry, the
British Consultants envisaged in
their detailed project report pre-
pared in 1956 for this project
that in the first 11 years of opera-
tion the project will incur losses.

(2) There have been substantial
changes in the scope of the pro-
ject since the original project re-
port was made and newer pro-
duct lines have been taken up.
Hence, the gestation period re-
commended for the different
products is not yet complete in
the case of the heavier range of
products taken up later.

(3) Heavy Electricals (India) Limit-
ed, Bhopal is having to face seri-
ous difficulties in regard to the
supply of raw materials and com-
ponents both by indigenous and
foreign suppliers, Poor quality
and delays in respect of indige-
nous materials and long delays in
the case of imported items have
been responsible for dislocations
in production schedules.

(4) In 1969-70, there was labour
trouble and consequent indisci-
pline and go-slow tacties result-
Ing 1n serious losg of production.

(5) The company has had to pay
high interest charges due to
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1525. SHRI JYOTIR
Will the Minister of Hoh;\ld%y B()SU
be pleased to state : AFPMR%

(a) whether Governm
ded to hand over the rezg[on};?;-deci
maintaining the security f [1 lity 0;
Calcutta Port area to the Cem? e
trial Security Force; ral |y

(b) if so, the reasons theref,. ang

(c) whether responsibility
maintenance of security in the Po;g the
had so long remained in the handarea
the State Police Force? S of

THE DEPUTY MINISTER [N
MINISTRY OF HOME AFpalE
(SHRI F. H. MOHSIN): (a) 1o (o
The responsibility for mai.ntaining seg) ¥
rity in the Calcutta Port area was hitheu'
to with the West Bengal Police apg thr-
Calcutta Port Security Organisation The
Central Industrial Security Force haz
been inducted partially on security dytje
inside the Port, The question of handin
over the responsibility of mainraining
the securily of the entire Calcutta Poy
area to the Central Industrial Security
Force is under considera'ion.

Cement Industry in West Bengal

1526. SHRI JYOTIRMOY BOSU:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND  SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether West Bengal
cement industry of its own;

has no

(b) whether demand for cement in
West Bengal has grown and is growing
year after year;

(c¢) whether the Districts of Pu;ulia
and Burdwan are considered to be ideal
places for establishing cement plants;
and

(d) if so, the steps being taken by
Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVEI{
LOPMENT (SHRI SIDDHESHWA
PRASAD): (a) and (b). Yes, Sit.






